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Shri Sonavane: May I know whe-
ther, as a result of the proposed for-
mation of the Fertiliser distribution
corporation, the prices of fertilisers
would be increased and whether it
will be kept in mind that the need for
reducing price is necessary rather
than seeing this rise in the price of
fertilisers?

Mr. Speaker: The first part is a
question and the second part is a sug-
gestion.

Dr. Ram Subhag Singh: Actually,
the price of fertiliser, we are not pro-
posing to increase because that is a
commodity which is very much
needed for increasing our agricultural
production, In fact, last year, we
reduced the price of Caleium
ammonium nitrate to Rs. 278 per
tonne and there is a margin of Rs. 52
between the pool price of Calcium
Ammonium nitrate and ammonium
sulphate,

Dr. P. S. Deshmukh: May I know
whether, before finally deciding upon
the Government controlled marketing
Board, any consideration was given to
the setting up of a National co-

operative federation of farmers for
this distribution since it is our policy *

to encourage co-operation?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): So far ag con-
trol is concerned, it cannot be handed
over to anybody else.
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Shri D. P. Deshmukh: Not control,
I referred to distribution only.

Sari S. K. Patal: Government would
do it. Surely, if such a federation
comes into being they can have pre-
ferential treatment over others.

Scarcity of Rice

Shri P. C. Borooah:

Shri Yashpal Singh:
Shri Bishanchander Seth:
Shri Warior:

Shri Dinen Bhattacharya:
Shri Vasudevan Nair:
Shri M. N. Swamy:

Shri D. C. Sharma:

Shri P. K. Ghosh:

Shri Kapur Singh:

Shri Kesar Lal:
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Shri Harish Chandra
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| Shri Hem Barua:
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Shri Inder J. Malhotra:
Shrimati Savitri Nigam:
Shri Vishram Prasad:
Shri P. K. Deo:

Shri Tridib Kumar
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Shri Shree Narayan Das:
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Dr. Ranen Sen:
Shrimati Renuka
| Barkataki:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the attention of Gov-
ernment had been drawn to the large
scale scvarcity of rice in the rice eat-
ing areas of Assam, West Bengal and
other adjoining areas in May this
year;

(b) whether Government have gone
into the causes of this scarcity, and if
so, with what results; and

(c) the steps taken to tackle and im-
prove the situation and the latest
position obtaining?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) and (b). The
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market availabilities of rice in Assam,
West Bengal and other adjoining
areas after the first quarter of this
year started getting less. This was
due to a short-fal] in the production
of rice in these States during the
1962-63 season.

(c) The distribution of foodgrains
(both rice and wheat) at subsidized
rates thiough fair price shops has
been liberalized and the number of
fair price shops has been increased
where necessary. The State Govern-
ments have also been advised to take
suitable action against foodgrains
dealers found profiteering or hoarding
stocks. There have been indications
during the last several weeks of a
stabalising or declining trend in prices
of foodgrains in this area.

Shri P. C. Borooah: What amount
of rice was asked for by the Gov-
ernmept of Assam from the Central
Government and is it a fact that more
than 50 per cent of the demand
remains as yet unsatisfied; if so, what
action do Government propose to take
to meet the situation?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A M. Thomas): The assumption of
the hon. Member is not correct. We
have so far supplied 40,300 tons of
rice to Assam. On the 2nd August,
that is, last week, an assessment of
the requirements of Assam was made.
They had said that they would require
a further quantity of 54,000 tons and
if it becomes necessary that the entire
quantity is to be made available, we
will make it available.

Shri P. C. Borooah: May I know
whether in view of the widespread
scarcity of rice in the country the
Planning Commission proposes to
have a PL agreement for rice instead
of for wheat as has been asked for by
the Ministry of Food and Agriculture?
Has Government come to any decision
about that?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): The general
situation of rice is that in two of our

AUGUST 13,

1963 Oral Answers 16

surplus States, namely, Madhya Pra-
desh and Orissa, there has been a
shortfall of a million and half tons
and that shortfall cannot be made
good by any magic. Therefore there
is bound to be some type of a tough-
ness during the next one or two
months unti] the new crop comes.
Therefore along with rice sometimes
we give wheat because thcie should
not be conditions in which a famine
can occur. But until the new crop
comes, nothing better can be done.
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Shri S. K. Patil: There was no
question of a buffer stock of rice so
far. This idea came and it was to
establish that buffer stock of 2 million
tons of rice that I had been going to
certain countries and trying to have
it until we are able to have it bv our
internal procurement which would
take a long time. But the difficulty
is immediate and it has got to be met
by immediate measures. But that
stock has not yet come.

Shri Kapur Singh: May 1 know
whether Government have taken any
effective steps towards the modifica-
tion of the food habits of the people
of the rice-consuming areas by popu-
larising wheat and some other grainss

Shri A. M. Thomas: It is being
popularised, For exaraple, the State
of West Bengal may be consuming
about a million tons this year.

Shrimati Renu Chakravartty: What
is the reaction of the hor.. Food Minis-
ter to the building up of a buffer
stock for rice from the stocks which
are available within the market and
is it true that there is a conflict of
opinion between the Planning Com-
mission and himself?

Shri S. K. Patil: 1 do not know
what is the Planning Commission and
the Ministry, I am reponsible for the
action of my Ministry. So far ag the
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building up of the buffer stock from
internal procurement is concerned, it
will take time. As I have said again
and again, when there is a scarcity,
you do not build a buffer stock or
something out of nothing. Therefore
in order to obviate the immediate
danger, we have got to do it by taking
it from outside. But rice is not in
abundance anywhere in the world. It
is not like wheat; it is a commodity
that is scarce everywhere. Therefore
this has got to be done so that we arc
not caught napping until we build up
a buffer stock from our internal
procurement.

Shri D. C. Sharma: What is the gap
between the production of rice in the
country and the needs of the country
and how is the hon. Minister trying
to fill up that gap?

Shri S. K. Patil: It is a larger
question. 1 will answer it in the
debate some time. It will take an-
other ten years even to know what
the consumption of a particular com-
modity in this country is because our
consumption pattern is fast changing.
People are changing their habits. They
are eating more and nicer type of
stuff. ... (Interruption). 1t will take
time.

R g e AT AR E

It is an objectionable statement.

Shri §. K. Patil: When I say 'nicer
stuff I mean that from coarse grains
we are positively changing to rice
etc. which is a good sign.

Shri Priya Gupta: 1 take objection
to it...... (interruption).

oY firg o AT AT AT G E
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Mr. Speaker: Will he continue

interrupting in this manner?

Shri Priya Gupta: Why is he giving
replies that way? He says that people
eat good quality stuff.
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Mr. Speaker: Would he not sit
down?

Shri Priya Gupta: ] am sitting....
(Interruption). The hon. Minister is
taking a cloak for his failure. It is 2
serioug matter......

Mr. Speaker: Order, order. It is
very objectionable that the hon. Mem-
ber continues to talk even after he has
sat down.

Shri Hem Barua: In view of the
act that coarse rice is selling at Rs. 35
per maund and fine rice at 85 per
maund in Assam and West Bengal,
may I know whether Government
have imposed any price ceiling or
propose to impose any, and if they
have imposed a price ceiling, may I
know the results thereof?

Shri S. K. Patil: In a situation like
this, Government can only be res-
ponsible—because it is in their power
—to open fair price shops through
which they are selling the rice, the
price at these fair price shops being
uniform throughout the country. The
number of fair price shops has risen
from somewhere about 10,000 or
12,000 to somewhere about 53,000 to
54 000 in the country. I have been
telling the States that even if they
want to open a thousand fair price
shops more, I shall give them rice,
which I am giving. But, surely, so
far as the markets are concerned, in
a situation like this, when that com-
modity does not exist, then surely I
cannot be responsible for anything
until the new crops come.

Some Hon. Members rose—

Mr. Speaker: Shri Priya Gupta
should be relieved of his burden first.
Now, Shri Priya Gupta.

Shri Priya Gupta: Why is he giving
ble for this scarcity? May I know
whether Government, and particular-
ly the hon. Minister himself took a
census about it? I am surprised to
know how the hon. Minister says that
it is not possible to do anything......
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Mr. Speaker: Order, order. Now,
the hon. Member is entering into an
argument.

Shri Priya Gupta: I am putting the
question. Kindly allow me to put the

question, It is perplexing. His replies
are perplexing to me. I represent
labour, Sir.

Mr. Speaker: I cannot help him

there; if the replies are perplexing to
him, he might put his question which
might be clear to me,

Shri Priya Gupta: Would the hon.
Minister kindly say whether the rice
supplied in the fair price shops is
edible at all? And why he supposes
that this scarcity is the cause of high
price and........

Mr. Speaker: Now, he is arguing
the case. He is entering into an argu-
ment. He might only put his supple-
mentary question. I have called him
only to put his supplementary ques-
tion.

Shri Priya Gupta: I am putting the
supplementary question, I want to
know whether the rice supplied is
inedible or not?

Shri S. K. Patil: It is very much
edible, and nobody has lost his health
on account of that.

Shri Priya Gupta:
give a sample to him.

Mr. Speaker: Order, order.
should be no second
question.

Shri Priya Gupta: Will the hon.
Minister take a sample of it?

Shri §. K. Patil: Why a
The whole of it.

Shri H. N. Mukerjee: The hon
Minister was pleased to say that the
Government could not possibly regu-
late prices, if they rose beyond cer-
tain limits. May I know if in view
of what has happened in this House
over and over again, when Ministers
have given assurances regarding hold-
ing the price-line, if this statement,
this 3tatement is correct?

I would like to

There
supplementary

sample?
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Mr. Speaker: He is entering into
an argument now. s

Shri H. N. Mukerjee: No, Sir. He
made a statement which reflected
definitely upon the Government’s
determination not to hold the price-
line. Is that in accordance with Gov-
ernment’s policy?

Mr, Speaker: Shri P. Venkatasub-

Shri Hem Barua: May 1 submit
that that reply of the hon. Minister
was t0 my question? I feel that the
hon. Minister has pleaded inability to
hold the price-line......

Mr. Speaker: Order, order.

Shri Hem Barua: My submission
is this. He has pleaded inability.

Mr. Speaker: Can we discuss that
inability to hold the price-linf in the
course of a supplementary question?

Shri H. N. Mukerjee: When a
Minister of Government and a Cabinet
Minister at that, on the first day of
the opening of Parliament, makes a
statement that Government are unable
to hold the price-line in regard to rice,
does it not give rise to the right of the
Members to hold the Government to
its words committed before this
House over and over again. And the
Prime Minister and the Finance Minis-
ter should do some thing about it.

Shri S. K. Patil:
never said....

I think I have

Mr. Speaker: I have not asked the
hon, Minister to reply.

Certainly, if any statement
is made by  Ministers which
is not consistent with the policy that
has been laid down or pursued by
Government, the Members can hold
them responsible. But there are steps
that can be taken regularly for that
purpose and/ they are being taken.
We are coming to that. So, why
sheuld we be in a hurry?
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Shri P. Venkatasubbaiah: May I
know whether the unsatisfactory pro-
gress in internal procurement is due
to the unremunerative prices that are
being given to the farmers, and if so,
what steps Government propose to
take to give remunerative prices to
the farmers?

Shri S. K. Patil: Procurement has
no® meaning or very little meaning
when we have got a shortfall. There-
fore, what little we procure is being
added on to the other stock that we
have got. Therefore, for another five
or six weeks, we are opening more
and more fair price shops both in the
urban and in the rural areas, and as
I said....

Shri P. Venkatasubbaiah: ] am ask-
ing about rice....

Shri Prabhat Kar: In the fair price
shops they say that there are
no stocks. (Interruptions).

Shri Mohammad Elias: He makes
contradictory statements. Last ses-
sion, he said that there were adequate
stocks. Now he says that there is no
such thing....

Mr. Speaker: I would request hon.
Members to exercise some restraint.
Of course, there are moments for ex-
citement. There may be differences
of opinion; also the answer might not
be satisfactory. But then proper
methods should be adopted, and when
supplementaries are asked, it should
be in an orderly manner.

Shri Kapur Singh: They have been
irritated.

Mr. Speaker: They ought not to be.
Politiclans have to be thick-skinned.

Shri Daji: In view of the condi-
tion mentioned by the hon. Minister,
are Government aware that in the
surplus State of Madhya Pradesh
there is abundance of rice with mill-
owners and even the 10 per cent. levy
has not been collected? What steps
have been taken to collect it and save
the rice from going into the black-
market?
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Shri A. M. Thomas: That is not
correct. The levy with regard to the
Madhya Pradesh mills is 25 per cent
and we have been able to collect most
of that. But the production in
Madhya Pradesh has falien down by
more than a million tons and we can-
not expect that procurement will be
more.

Shri Tridib Kumar Chaudhuri:
Have Government obtained firm esti-
mates of the shortfall in different
States, particularly West Bengal?
Aiso have they considered the desir-
ability of advising the State Govern-
ments not to come out with different
estimates at different times thus
creating a psychology of scarcity in
the market which affects the avail-
ability in the market?

Shri A. M. Thomas: That is, in a
way, true. I am glad the hon. Mem-
ber has brought forth this point. In
fact, unnecessary scare is also being
caused even by these questions. As
far as West Bengal is concerned, there
has been a fall to the extent of 3-4
lakh tons, but we have been able to
make adequate supplies through fair
price shops of which there are 11,000
in West Bengal. As far as that State
is concerned, the peak level of prices
was reached in the second week of
July. Now it is two points less and
it is the reverse trend, because prices
during this peak season tend to rise.
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Shri Sham Lal Saraf: Orissa is said
to be a surplus State. May I know
what are ihe reasons for its being
in the grip of a difficult situation now.
Is it because of the wrong system of
procurement or some other reason?

Shri S. K. Patil: Last year Orissa
did not remain surplus. 1t comes
once in five or ten years, when the
elements are against us. Orissa did
suffer as part of it. Therefore, it has
not remained a surplus State for that
year only. It will be followed by a
better year in the next year.

Shri Basumatari: What steps have
Government taken to induce people in
the rice scarcity areas to take to
wheat? There are some areas....

Mr. Speaker: He is arguing. He
has aiready put the question. He
need not explain it.

Shri S. K. Patil: We have said
that wherever there is a shortfall in
rice, we are going to give wheat
instead so that there may be a little
diversion. But surely nothing would
be done which would affect health.

Shri Ramanathan Chettiar: May 1
know whether it has been brought to
the notice of the Government that
there is iikelihood of shortage in
Madras State, particularly in Tanjore
District where only 20,000 acres of
Kuruvai crop has been sown whereas
over 2 lakh acres are normally sown,
and if so, whether Government will
take steps to increase its supply to
meet the shortage that is expected
out ¢f Kuruvai crop?
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Shri A. M. Thomas: We have no
information with regard to shortage
of the Kuruvai crop. The monsoon
has been delayed a bit in Madras, but
I do not think the over-all position
has been affected.

Shrimati Renu Chakravartty: The
hon. Minister stated that the price of
rice has gone down by 2.5 per cent or
something, 1 could not hear. I want
to"know whether it is not a fact that
the retail price has not come down,
and it is still at the high level of
Rs. 38 to Rs. 40 a maund?

Shri A. M. Thomas: 1 have got
figures with me indicating that the
wholesale prices are either maintain-
ing a steady trend or showing a
decline.

Shri Mohammad Elias: What about
retail prices?

Shri A, M. Thomas: In West Bengal
taken as a whole, there has been a
reduction of about two points in the
last two weeks. For two points per
100 to be reflected in the retail prices
would take some time. It cannot be
very material.

Shrimati Renu Chakravartty: My
question is about retail prices. The
consumer is buying at high prices.
There has been no reduction. What
is the use of quoting to me whole-
sale prices when the profiteers are
eating up that amount?

Shri A. M. Thomas: As far as West
Bengal is concerned, the entire vulner-
able population of West Bengal is
taken care of. They are being sup-
plied 1 Kilo rice and 1 Kilo wheat
every week, and that is sufficient for
their requirement.

Shrimati Renu Chakravartty: This
is a completely wrong statement.
Cheap rice is not available.

Shri S, K. Patil: The hon. Member
is asking what is to be done to see
that the lowering of prices in the
wholesale market is reflected in the
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retail market. The only answer to
that now, tomorrow and the day after
would be the same, namely opening
more fair price shops. There is no
other answer.

Shrimati Renu Chakravartty: Cheap
rice is not available in the fair price
shops.

« Shri S. K. Patil: It is available. We
are satisfied, and we have no com-
plaint from the State Government
that rice is not available in the fair
price shop.
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Shri A. M. Thomas: With regard to
hoarding by the trade, having regard
to the returns that we get from the
licensed wholesale dealers and the
reports of market arrivals, there has
not been any undue hoarding on the
part of the traders. There are reports
that at the producers level some
hoarding is being done.

Shri Ranga: Let us get into the
proper perspective. Is it not a fact
that in most of the other States, bar-
ring these two States of Assam and
Bengal, which are also very impor-
tant, the situation is not so unsatis-
factory?

Shri S. K. Patil: I am told that in
the Southern States the price has noi
risen at ail. It is only a question of
some of the States where there has
been shortfall, and adjoining States,
like Bengal, in this lean season. When
the new crops arrive in five or six
weeks, this question would not arise.

Mr. Speaker: Next question.
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The Deputy Minister in the Minis-
try of Community Development.

Panchayati Raj and Co-operation
(Shri Shyam Dhar Misra): Questions
4 and 11 are on co-operative farming.
If you permit, I will read both the
answers.

Mr. Speaker: He may answer both.

Co-operative Farming Societies

*4, Shri Yashpal Singh: Will the
Minister of Community Development
and Cooperation be pleased to state:

(a) whether study teams of M.Ps.
have recently gone into the working
of the Co-operative Farming Societies;

(b) if so, what are their main
recommendations; and

(c) what action is being initiated
to implement them?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar
Misra): (a) Yes, Sir.

(b) A copy of the observations of
the Study Teams is laid on the Table
of the House. [Placed in Library,
see No. LT-1368/63].

(c¢) The recommendations have been
brought to the notice of the state
governments for appropriate action.

Co-operative Farming

+
J Shri A. K. Gopalan:

1L 'l_ Shri Mohan Swarup:

Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) whether Government have any
proposal to organise pilot projects for
encouraging co-operative farmiag; and





